NATIONAL COMPANY Law TRIBUNAL
BENGALURU BENCH
COURT NO.1

Name of the Parties

M/s. / M.

Vishwas Concrete pyt. Ltd. Vs Uttam Sagar

---------------------------------- Development & Construction Pvt, Ltd.
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ORDER

No representation for petitioner. He has not

Counsel for petitioner is absent.
for service on the Respondents. Registry is

collected notices from the Registry
directed to issue notice. Listed on 20/04/2017.

i Ry g \k/ﬂ/r;,

Member (J) "0 ~ Member (T)

s
Fi
!



